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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

O.A. No. 622 of 2024 

 
IN THE MATTER OF: 

Varun Gulati                …Applicant  

Versus 

State of Haryana & Ors.         …Respondents  

 
OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE 

ON BEHALF OF RESPONDENT NO. 27, M/S KOHINOOR 

RIBBON FACTORY PVT LTD 

 
MOST RESPECTFULLY SHOWETH: 

 
1. That the present objections are being filed on behalf of M/s 

Kohinoor Ribbon Factory Pvt Ltd, the Respondent No. 27, in 

compliance with the direction dated 27.02.2025 passed by this 

Hon’ble Tribunal, wherein the recently added industries in the Barhi 

Industrial Area matter were directed to file their objections to the 

Joint Committee Report dated 03.01.2025. 

 
2. That at the outset, it is submitted that the observations in the Joint 

Committee Report (hereinafter “the Report”) do not correctly reflect 

the compliance status of the Answering Respondent’s unit. Certain 

findings in the Report appear to be based on assumptions and 
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outdated assessments, rendering them inconsistent with the 

Answering Respondent’s current operational realities. 

 
3. That the Answering Respondent, M/s Kohinoor Ribbon Factory Pvt 

Ltd is engaged in the process of dyeing fabric and bleaching, 

operating in full compliance with environmental regulations 

prescribed by the Haryana State Pollution Control Board (HSPCB). 

The unit maintains proper and adequate Effluent Treatment Plant 

(ETP) facilities with flow meters and maintains logbooks for fresh 

water, trade effluent generated, treated, and production data. The 

treated water is eventually discharged into the HSIIDC sewer & 

CETP for final treatment. 

 
4. OBJECTIONS TO THE JOINT COMMITTEE REPORT: 

 
4.1. That the Answering Respondent submits that an inspection was 

conducted on 07.08.2024, and certain observations were recorded 

regarding the operation of its Primary Effluent Treatment Plant 

(PETP). The Answering Respondent further submits that a Show 

Cause Notice received on 23.01.2025, was issued by the Haryana 

State Pollution Control Board (HSPCB), alleging non-compliance 

on certain grounds, including allegation of effluent dilution and non-

maintenance of records of freshwater consumption. 

 
4.2. That it is submitted that all of the above issues were raised in the 

Show Cause Notice issued by HSPCB, to which the answering 

respondent submitted a detailed and reasoned response. The 

answering respondent duly clarified its position and provided 

documentary evidence of its compliance to HSPCB. Therefore, the 
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continued reliance on these findings is unjustified and does not 

accurately reflect the present compliance status of the unit. A Copy 

of the Show Cause Notice and the latest detailed and reasoned 

response to the HSPCB Show Cause Notice along with all the 

relevant annexures is annexed herewith and marked as 

ANNEXURE R-1. 

 
4.3. That the Answering Respondent has maintained records for fresh 

water consumption through the municipal source, i.e., HSIIDC fresh 

water supply line, on a daily basis. The water bills serve as evidence 

of compliance and regular monitoring. 

 
4.4. That the observed reduction in BOD, COD, TSS, TDS, and FDS 

levels is due to advanced treatment technology in the ETP, not due 

to any dilution with freshwater. The unit processes cotton and 

viscose fabrics, which naturally result in a diluted effluent due to the 

extensive washing process required for high colour fastness. A 

Chemical Management System utilizing non-toxic, eco-friendly 

ZDHC-approved chemicals optimizes resource utilization and 

reduces pollution loads in wastewater. Regular ETP inlet and outlet 

analysis conducted by HSPCB laboratories confirms compliance 

with discharge norms. 

 
4.5. That it is submitted that no dilution of effluent with fresh water is 

performed, and no such arrangement exists within the unit. This fact 

is substantiated by the inspection findings from the joint team, which 

did not observe any dilution mechanisms during the inspection. The 

allegations in the Show Cause Notice are speculative and not based 
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on factual data. The unit has consistently maintained records of fresh 

water consumption and has been discharging treated trade effluent 

into the HSIIDC sewer since the commissioning of the unit, which is 

further treated in the CETP. Therefore, no further action is deemed 

necessary on this recommendation. 

 
4.6. The inspection was conducted on 07.08.2024, while the SCN was 

received on 23.01.2025. Since then, the Answering Respondent has 

proactively reinforced compliance measures, ensuring the system 

functions at peak efficiency. It is requested that the updated 

compliance status be duly considered before any further action is 

taken. 

 
4.7. That any adverse order based on the findings of the Joint Committee 

Report would have severe financial implications and cause 

significant operational disruptions to the answering respondent. The 

unit employs a large workforce, and any disruption in operations 

would negatively impact the livelihoods of numerous employees and 

their families. The answering respondent is a key contributor to the 

textile industry, and any undue penalties or restrictions would harm 

not only the unit but also suppliers, vendors, and small businesses 

that rely on its operations. 

 
4.8. That in view of the above submissions, the Answering Respondent 

also prayed that the allegations in the Show Cause Notice be 

reconsidered, as they were based on incorrect assumptions and 

lacked substantive evidence. The Respondent requested that its 

compliance measures be duly recognized with independent 

verification to conclusively establish adherence to environmental 
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norms. The Answering Respondent reiterated its commitment to 

upholding all regulatory standards and sought a fair and just 

resolution of the matter.  

 
5. That the Answering Respondent remains committed to 

environmental sustainability, regulatory compliance, and responsible 

industrial operations and prays for a just and fair assessment of its 

compliance status. 

 
6. The Answering Respondent further reserves its right to file 

additional pleadings or affidavits, if necessary, in response to any 

subsequent developments in the present proceedings. 

 
FILED THROUGH: 

          
[SIDDHARTH BATRA], [ARCHNA YADAV] [SHIVANI CHAWLA] 

        
[CHINMAY DUBEY] & [RHYTHM KATYAL] 

Advocates for Respondent No. 27- M/s Kohinoor Ribbon Factory Pvt Ltd.  
8A, Sagar Apartments, 6-Tilak Marg, 

New Delhi-110001. 
Mob.: 9888884445 

Date: 26.05.2025           E-mail: siddharth.batra@satramdass.com 
Place: New Delhi           Phone: 011 4704 6111 
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FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period January

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA060125286220M

(d) ARN date 11/02/2025

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 876 Invoice 1,95,86,823.51 2 54.21 44,183.09 3.09 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 2 250.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 1,46,250.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
614413



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
624414



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 1 Note -8,435.70 -1,518.43 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 1 Note -8,435.70 -1,518.43 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
634415



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 13 NA 81 22,04,035 1,44,183.09 1,44,183.09 0.00

 

13 - Documents issued

Net issued documents 879  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
644416



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 7 24,637.81 22,04,035.78 1,44,183.09 1,44,183.09 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 11/02/2025
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
654417



FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period February

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA060225293350G

(d) ARN date 11/03/2025

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 808 Invoice 1,72,99,666.22 2 6.74 94,427.20 .20 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 3 270.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 2,00,270.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
664418



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
674419



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 5 Note -8,500.00 -1,530.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 5 Note -8,500.00 -1,530.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
684420



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 14 NA 22 19,99,186 94,427.20 94,427.20 0.00

 

13 - Documents issued

Net issued documents 816  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
694421



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 4 91,436.22 19,99,186.74 94,427.20 94,427.20 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 11/03/2025
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
704422



FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period March

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA0603253278735

(d) ARN date 11/04/2025

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 770 Invoice 1,76,99,662.43 2 0.53 76,724.66 4.66 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 2 250.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 1,10,250.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
714423



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
724424



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 1 Note -5,100.00 -918.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 1 Note -5,100.00 -918.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
734425



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 10 NA 43 20,51,122 76,724.67 76,724.67 0.00

 

13 - Documents issued

Net issued documents 773  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
744426



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 8 04,812.43 20,51,122.53 76,724.66 76,724.66 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 11/04/2025
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
754427



FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period October

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA061024190117J

(d) ARN date 09/11/2024

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 910 Invoice 2,24,50,075.57 2 1.81 41,647.20 .20 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 1 200.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 39,200.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
764428



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
774429



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 2 Note -582.00 -24.84 -33.75 -33.75 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 2 Note -582.00 -24.84 -33.75 -33.75 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
784430



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 12 NA 57 25,48,766 1,41,613.45 1,41,613.45 0.00

 

13 - Documents issued

Net issued documents 913  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
794431



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 4 88,693.57 25,48,766.97 1,41,613.45 1,41,613.45 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 09/11/2024
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
804432



FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period November

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA061124275211P

(d) ARN date 11/12/2024

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 796 Invoice 1,87,47,579.54 2 5.30 64,358.67 8.67 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 0 0.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 0.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
814433



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
824434



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
834435



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 13 NA 54 22,29,365 64,358.67 64,358.67 0.00

 

13 - Documents issued

Net issued documents 796  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
844436



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 7 47,579.54 22,29,365.30 64,358.67 64,358.67 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 11/12/2024
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
854437



FORM GSTR-1
[See rule 59(1)]

Details of outward supplies of goods or services
Financial year 2024-25

Tax period December

1 GSTIN 06AACCK3866B1ZS

2 (a) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED

(c) ARN AA0612242836272

(d) ARN date 11/01/2025

Description No. of 
records

Document 
Type Value (₹) Integra   Central Tax (₹) te/UT Tax (₹) Cess (₹)

4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme  erato   TCS - B2B Regular

Total 923 Invoice 2,11,80,303.62 2 8.35 42,066.41 6.41 0.00

 

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total 0 Invoice 00 0 0.00 0.00

 

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu   ore than Rs. 1 lakh) inclu  plies made thro  ommerce operator, rate wise - B2CL (Large)

Total 0 0. 0.00

 

6A – Exports (with/without payment)

Total 0 Invoice 0.00 0.00

-  EXPWP 0 Invoice 0.00 0.00 0.00

-  EXPWOP 0 Invoice 0.00

 

6B - Supplies made to SEZ unit or SEZ develo   WP/SEZWOP

Total 1 500.00 0.00 0.00

-  SEZWP In 0.00 0.00 0.00

-  SEZWOP Invoi 1,61,500.00

 

6C - Deemed Exports – DE

Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

 

7- Taxable supplies (Net of debit and credit notes) to unregist  sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226  FINAL  
864438



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

8 - Nil rated, exempted and non GST outward supplies

Total 0.00

-  Nil 0.00

-  Exempted 0.00

-  Non-GST 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular

Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

 

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 0 0 0.00

Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00

 

9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh   eturns of earlier tax pe  n table 5 - B2C  

Amended amount - Total 0 Invoice 0.00 00 0.00

Net differential amount (Amended - Original) 00 0 0.00

 

9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX OP)

Amended amount - Total 0 0. 0.00

Net differential amount (Amended - Original) - Total 0.00 0.00

-  EXPWP 0 Invoi 00 0 0.00

-  EXPWOP Invoice

 

9A - Amendment to supplies made to SEZ units or SEZ d  in returns o   ax periods in   (SEZWP/SEZWOP)

Amended amount - Total 0 voice 0.00 0.00 0.00

Net differential amount (Amended - Original)  0.00 0.00 0.00

-  SEZWP 0 0.00 0.00 0.00

-  SEZWOP In 0.00

 

9A - Amendment to Deemed Exports in returns of    n table 6C (DE)

Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Registered) – CDNR

IP Address: 103.186.48.226  FINAL  
874439



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Total - Net off debit/credit notes (Debit notes - Credit notes) 3 Note -21,882.00 -3,717.00 -110.88 -110.88 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular

Net Total (Debit notes – Credit notes) 3 Note -21,882.00 -3,717.00 -110.88 -110.88 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00

Credit / Debit notes issued to registered person for taxable outward supplies in table 6C – DE

Net Total (Debit notes – Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00

 

9B - Credit/Debit Notes (Unregistered) – CDNUR

Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00

Unregistered Type 

-  B2CL 0 Note 0.00 0.00

-  EXPWP 0 Note 0.00 0.0 0.00

-  EXPWOP 0 Note 0.00

 

9C - Amended Credit/Debit Notes (Registered) - CDNRA    

Amended amount - Total 0 Note 00 0 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxable outward sup    4 other than table 6 - B  lar

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered person for taxabl  ard supplies in   other tha      Rev  rge

Net total (Net Amended Debit notes - Net Amended 
Credit notes)

0 Note 0.00 0.00 0.00 0.00

Amended Credit / Debit notes issued to registered p   taxable outw  lies in table 6   WP/SEZWOP

Net total (Net Amended Debit notes - Net A  
Credit notes)

0 Note 0.00 0.00 0.00

Amended Credit / Debit notes issued  red person for taxable outward sup   able 6C – DE

Net total (Net Amended Debit note    mended 
Credit notes)

0.00 0.00 0.00 0.00 0.00

 

9C - Amended Credit/Debit Notes (Unregistered) - 

Amended amount - Total 0 Note 0.00 0.00 0.00

Net Differential amount (Net Amended Debit notes - Net 
Amended Credit notes) - Total

0.00 0.00 0.00

Unregistered Type 

IP Address: 103.186.48.226  FINAL  
884440



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

-  B2CL 0 Note 0.00 0.00 0.00

-  EXPWP 0 Note 0.00 0.00 0.00

-  EXPWOP 0 Note 0.00

 

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

 

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total 0 Net Value 0.00 0.00 0 0.00 0.00

 

11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos  4  5, 6 and 7 (Net of refund vou   any)

Total 0 Net Value 0.00 00 0. 0.00 0.00

 

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 11A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00

Total 0.00 0.00 0.00 0.00 0.00

 

11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou   ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00

Total 0.00 0.00 0.00

 

12 - HSN-wise summary of outward supplies

Total 14 NA 62 24,23,271 1,41,955.54 1,41,955.54 0.00

 

13 - Documents issued

Net issued documents 927  Documents

 

14 - Supplies made through E-Commerce Ope

Total 0  0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52 Ne  0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

 

14A - Amended Supplies made through E-Commerce 

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226  FINAL  
894441



Description No. of 
records

Document 
Type Value (₹) Integrated Tax (₹) Central Tax (₹) State/UT Tax (₹) Cess (₹)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(b) Liable to pay tax u/s 9(5)

Amended amount – Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

15 - Supplies U/s 9(5) 

Total 0 Document/Net 
Value

0.00 0.00 0.00 0.00 0.00

-  For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00

  -     Regular 0 Document 0.00 0.00 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00 0.00

  -     SEZWP 0 Document 0.00 0 00 0.00

  -     SEZWOP 0 Document 0.00

  -  For Unregistered Recipient 0 Net Value 0.00 0 0.00 0.00

 

15A (I) - Amended Supplies U/s 9(5) – For Registered Recipients

Amended amount - Total 0 Document 0.00 00 0 0.00 0.00

Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00

  -     Regular 0 Document 0.0 0.00 0.00

  -     DE 0 Document 0.00 0.00 0.00

  -     SEZWP 0 D 0 0.00

  -     SEZWOP 0 Do 0.00

 

15A (II) - Amended Supplies U/s 9(5) – For Unregistered Recipients

Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00

Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

 

Total Liability (Outward supplies other than Rev  ge) 3 19,921.62 24,23,271.35 1,41,955.53 1,41,955.53 0.00

Verification:
I hereby solemnly affirm and declare th   nformation  erein above   and correct to the best of my knowledge and belief and nothing has been concealed there from and in case 
of any reduction in output tax liability the  there   been/ will be pass   o the recipient of supply.

Date: 11/01/2025
Signature
Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226  FINAL  
904442
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Vijay Kumar <vijay.kumar@satramdass.com>

Advance service copies of short reply on behalf of Respondent Nos. 6, 14, 21, 22, 27, 30, 51, 54, 62, 87,
99 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'
1 message

Vijay Kumar <vijay.kumar@satramdass.com> Mon, May 26, 2025 at 3:26 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Chinmay Dubey <chinmay.dubey@satramdass.com>, Shivani Chawla <shivani.chawla@satramdass.com>, Rhythm Katyal
<rhythm.katyal@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>

 Paperbook- NGT Reply- R87 Cennet
Biopharma_Redacted.pdf

 Paperbook-NGT Reply-R99 First Pure
Diet_Redacted.pdf

 Paperbook-NGT REPLY-R54 Babbar_Redacted.pdf

 Paperbook-NGT Reply-R62 Nagpal
Trading_Redacted.pdf

 Paperbook-NGT Reply R51 Eurospa Terry
Tower.pdf

 Paperbook- NGT Reply-R30 Twenty First Centure
Pvt. Ltd. _Redacted.pdf

 Paperbook-NGT Reply-R22 Sanjeev
Enterprises_Redacted.pdf

 Paperbook- NGT Reply-R27 Kohinoor Ribbon
Factory_Redacted.pdf

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent Nos. 6, 14, 21, 22, 27, 30, 51, 54, 62, 87, 99 in O.A. No. 622/2024 titled as 'Varun
Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager 

8A Sagar Apartment
6 Tilak Marg
New Delhi - 110001
Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations 

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged information. If you are not the
intended recipient, any disclosure, copying, use, or distribution of the information included in this message and any attachments is prohibited. If you
have received this communication in error, please notify us by reply e-mail and immediately and permanently delete this message and any attachments.
Thank you." 

3 attachments

Paperbook-NGT Reply- R6 Shree Gopal_Redacted.pdf
6873K

Paperbook-NGT Reply-R14 Budh Singh_Redacted.pdf
12205K

Paperbook-NGT REPLY-R21 KUCHAL.pdf
3438K

1944546

https://drive.google.com/file/d/1MgAT4IwXbuUQFO-QpciFagB_BxQgvWfg/view?usp=drive_web
https://drive.google.com/file/d/1pHo57Z2x1jgivMg5-buZGY7GGvP_qfoF/view?usp=drive_web
https://drive.google.com/file/d/1jvCAa1MKugLsxWHFDJxk-Eeg8AsY1bAy/view?usp=drive_web
https://drive.google.com/file/d/1m7hAyEgYOg4tuboUnbH8pxG8cVOOz1K0/view?usp=drive_web
https://drive.google.com/file/d/1Q4xQRfvs7k_qpBEnrdyb1eVS88U6WGz4/view?usp=drive_web
https://drive.google.com/file/d/14Mc0BXcpUf2qIixCiV-Q2ewGwXIjlEvB/view?usp=drive_web
https://drive.google.com/file/d/19HVjKPDvTsMGYPK-f47K0Hjqtx8GAIvG/view?usp=drive_web
https://drive.google.com/file/d/1OUa1Afxcw73z0b5kY4tkI55OHgVgKC2E/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.1&disp=attd&realattid=f_mb4wrv4s0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.1&disp=attd&realattid=f_mb4wrv4s0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.2&disp=attd&realattid=f_mb4ws7ur1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.2&disp=attd&realattid=f_mb4ws7ur1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.3&disp=attd&realattid=f_mb4wslgk2&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.3&disp=attd&realattid=f_mb4wslgk2&safe=1&zw
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